THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
NATIONAL LOK ADALAT CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:www.ghconline.gov.in

[ For Saturday,14th July 2018]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - Il HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM]
BEFORE:

COURT NO: 2

[ORIENTAL INSURANCE COMPANY LTD.

AND CRIMINAL REVISION MATTERS

(UNDER N.I. ACT)]

HONOURABLE MR. JUSTICE ACHINTYA MALLA BUJOR BARUA

CIVIL BENCH

Sr.No. Case Number

Main Parties

Petitioner Advocate

Respondent Advocate

1 MACApp./74/2010

2 MACApp./221/2012

3 MACApp./36/2015
WITH LCR

4 MACApP./52/2015
WITH LCR

5 MACApp./92/2015
WITH LCR

6 MACApp./140/2015
WITH LCR

7 MACApp./168/2015
WITH LCR

8  MACApp./235/2015
WITH LCR

9  MACApp./241/2015

10 MACApp./)27/2016
WITH LCR

ORIENTAL INSURANCE CO. LTD.
Versus
ANJALI SAIKIA and 3 ORS

CHANDAN KUMAR DAS
Versus
AVATAR SINGH and ORS

MD MATIUR RAHMAN
Versus
SHRI FAIZAL HOQUE and ANR

SMTI DAISY OREA and 3 ORS
Versus
SRI DWIJENDRA NATH and 2 ORS

MD ABUL KALAM AZAD
Versus
NARAYAN PRASAD KHETAWAT and ANR

AISA BEWA and ANR
Versus
SAIDUL ISLAM and ANR

MUSSTT JAHIRA BEGUM
Versus
SAYADA JAHANARA BEGUM and 2 ORS

SANIARA BEGUM and 5 ORS

Versus
ORIENTAL INSURANCE CO. LTD and 2
ORS

SMTI RENU BALA DAS

Versus
THE ORIENTAL INSURANCE COMPANY
LTD and 2 ORS

RUKIA BEGUM
Versus
DHANRAJ SARMA and ANR.

MR.D BARUAH

MS.M CHOUDHURY
MR.D CHAKRABORTY
MR.S DUTTA

MR.A C MAHANTA
MR.B K JAIN
MS.M DASGUPTA

MR.A R AGARWALA
MR.N ALAM R K

MR.A K GUPTA
MR.R S MISHRA

MR.A R AGARWALA
MR.P PATOWARY

MR.A R AGARWALA
MR.P PATOWARY

MR.] SARMA

MD.M Z SHAH
MR.H A AHMED
MR.R ALI

MS.R BEGUM

MR.S K SAHARIA
MR D C NATH
MR.M DAS

MR.B K BHATTACHARJEE
DR.R SARMAH

MR.R SARMA
MR.H DEKA
MR.M BURAGOHAIN

MR.S P MORE
MR.R DEV
MR. M MORE

MS.N MODIR-2

MS. P DEHINGIA(R-2)
MS.M CHOUDHURY(R-2)
MR.S DUTTA(R-2)

MR.C SHARMA(R-2)
MR.SIDHANT DUTTA(R-2)

MR.S K GOSWAMIR-3
MR.N BARMAN(R-3)
MR.A ACHARYA(R-3)

MR.S K GOSWAMI(R-2)
MR.N BARMAN(R-2)
MR.A ACHARYAR-2
MR.N ALAM R K(R-1)

MR.A AHMEDR-3
MR.P P DOLEY(R-3)

MR.R C PAULR-3

MS.M CHOUDHURY(R-1)
MR.S DUTTA(R-1)

MR.C SHARMA(R-1)
MR.SIDHANT DUTTAR-1
MS.S THAKURIA(R-1)

MR.R C PAUL(R-2)
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12
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14
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16
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18

19

20

21

22

23

24

25

MACApp./33/2016
WITH LCR

MACApp./38/2017

MACApp./80/2017

MACApp./111/2017
WITH LCR

MACApp./115/2017
WITH LCR

MACApp./188/2017
WITH LCR

MACApP./219/2017
WITH LCR

MACApp./355/2017
WITH LCR

MACApp./460/2017

MACApp./487/2017
WITH LCR

MACApp./631/2017
WITH LCR

Crl.Rev.P./172/2013

WITH CRL.M.C.343/13(D/0O) & LCR

2 FILES

WITH
Crl.Rev.P./173/2013

WITH CRL.M.C.344/13(D/O) & LCR

2 FILES

Crl.Rev.P./447/2013

CRL.M.C. 913/13(D/O)

Crl.Rev.P./456/2014

SRI SHYAMAL KUMAR DEY
Versus
SRI MAHAL SINGH and 2 ORS

SMT SHEPALI BIBI and 3 ORS
Versus
SRI BHABESH DEKA and ANR

SMTI JOYKA INGTI and 3 ORS
Versus
SRI JITENDRA BASUMATARY and 2 ORS

ORIENTAL INSURANCE COMPANY LTD
Versus
SMTI PREMODA HALOI and 4 ORS

MIZURAM HAJONG

Versus
DIVISIONAL MANAGER ORIENTAL
INSSURANCE CO LTD and 2 ORS

ORIENTAL INSURANCE COMPANY LTD
Versus
SMTI PUSPA HAZARIKA and 6 ORS

SMT KONO KALITA and 2 ORS
Versus

THE REGIONAL MANAGER ORIENTAL

INSURANCE CO. LTD and ANR

THE ORIENTAL INSURANCE COMPANY
LTD

Versus
SMT PRATIMA SONOWAL and 4 ORS

RANJITA PATHAK and 2 ORS

Versus
THE REGIONAL MANAGER ORIENTAL
INSURANCE CO. LTD and ANR

MINA ROY and ANR

Versus
THE REGIONAL MANAGER ORIENTAL
INSURANCE CO. LTD and ANR

MD FAZAL HAQUE KHAN and 5 ORS
Versus

BRANCH MANAGER ORIENTAL

INSURANCE CO LTD and 2 ORS

BHABESH KALITA
Versus
THE STATE OF ASSAM AND ANR

BHABESH KALITA
Versus
THE STATE OF ASSAM AND ANR

HENRY ABRAHAM
Versus
MRIGANKA BHARALI

MANAB LAHKAR
Versus
MAHESWAR BAY and ANR.

MR.A K GUPTA
MR.R S MISHRA

MR.A R AGARWALA
MR.N ALAM R K

MR.R BARUAH
MR.U BARMAN

MS.N MODI

MR.S DUTTA

MR.C SHARMA
MR.SIDHANT DUTTA

MR.H GOGOI
MR.H DAS
MS.) SULTANA

MS.N MODI

MR.S DUTTA

MR.C SHARMA
MR.SIDHANT DUTTA

MR.A R AGARWALA

MS.R D MOZUMDAR
MS.C MOZUMDAR
MR.S P SHARMA

MR.A R AGARWALA

MR.A R AGARWALA
MS.R LAILA
MD.K ALI

MR. M A SHEIKH
MD.M H CHOUDHURY
MR.N ISLAM

MS.F INTAZ

MS.A BEGUM

MR.N ANAND
MR.S R GOGOI
MR.U K BARMAN
MR.H ALI

MR.H BARUAH
MR.A K SINGH
MR.V N UPADHYAY

MR.N ANAND
MR.S R GOGOI
MR.U K BARMAN
MR.H ALI

MR.H BARUAH
MR.A K SINGH
MR.V N UPADHYAY

MR.I CHOUDHURY

MR.S C BISWAS
MR.R MAJUMDAR
MR.M K NATH

MS.N MODI(R-2)
MR.N KALITA(R-2)
MR.S DUTTAR-2
MR.S DUTTA(R-2)
MR.C SHARMA(R-2)

MR. B K GOSWAMI
MR. A KALITA
MR. R KATHKATIA

MR.S K JAIN
MR.B K JAIN
MR.G K MEDHI
MR.S TALUKDAR

MR. S K GOSWAMI

MR.S K SANGANERIA
MR.N BHATRA

MR.G JALAN

MR.B MUKHERJEE

MR.S K GOSWAMIR-1
MR.B K GOSWAMI(R-1)
MR.R KATHKATIA(R-1)

MR.K K PARASAR(R- 1-3)
MR.B CHETRIR- 1-3

MS.M CHOUDHURY(R-1)
MR.S DUTTASr.Adv.R-1
MR.S DUTTA(R-1)

MR.C SHARMA(R-1)

MR.H MAURYA

PP, ASSAM

MR.A H MULLA

MR.S K CHOUDHURY

MR.H MAURYA

MR.S K CHOUDHURY
MR.A H MULLA

PP, ASSAM

MR.A M BORA
MR.D GOGOI

MR.S R BORUAH
MS.C CHOUDHURY

MR.B SARMAH
PP, ASSAM
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26 Crl.Rev.P./510/2014 PRADIP LEKHARU MR.A SATTAR MR.S HAQUE

WITH CRL.M.C. 1053/14(D/0) & Versus MS.N BARMAN MR.K C SARMA
LCR 3 FILES SUSHIL DAS MR.Z MUKIT
27 Crl.Rev.P./517/2014 SREEKANTA PATHAK MR.R SARMA PP, ASSAM
WITH CRL.M.C. 1043/14(D/0O) & Versus MS.K D SARMAH
LCR 5 FILES THE STATE OF ASSAM AND ANR MS.S D SAIKIA
MS.B DEVI
28 Crl.Rev.P./72/2015 BHUPENDRA KUMAR MR.D C KALITA MR.R DASR-1
Versus MR.B K BHAGAWATI MR.S ROY(R-1)
ATUL CH DAS and ANR MS.D R GAYARI PP, ASSAM

1) MR. K K SHARMA 25-03-2018 To  31-12-2018
2) MR. B N DEKA 07-06-2018 To  25-07-2018
3) MR. ) P SHARMA 19-06-2018 To  20-11-2018
4) DR. N DEKA 27-06-2018 To  28-07-2018
5) MR M AHMED 09-07-2018 To  24-07-2018
6) MS. B M CHHETRI 09-07-2018 To 17-07-2018
7) MR. P SUNDI 09-07-2018 To 16-07-2018
8) MR. P P BARUAH 09-07-2018 To 19-07-2018
9) MR. ] CHOUDHURY 04-07-2018 To 31-07-2018
10) MR. H R KHAN 09-07-2018 To  20-07-2018
11) MR. M SINGH 09-07-2018 To  26-10-2018
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[UNITED INDIA NSURANCE CO. LTD.
AND CRIMNAL REVISION MATTERS

(UNDER N.I. ACT).]

THE GAUHATI HIGH COURT AT GUWAHATI

(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

NATIONAL LOK ADALAT CAUSELIST

[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:www.ghconline.gov.in

[ For Saturday,14th July 2018]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - Il HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM]

BEFORE:

COURT NO: 3

HONOURABLE MR. JUSTICE KALYAN RAI SURANA

CIVIL BENCH

Sr.No. Case Number

Main Parties

Petitioner Advocate

Respondent Advocate

1 MACApp./188/2012
CAVT. NO. 704/2012

2 MACApp./305/2013
WITH LCR

3 MACApp./332/2013
WITH LCR

4 MACApp./98/2014
WITH LCR

5 MACApp./285/2014

6 MACApp./25/2015
WITH LCR

7 MACApp./30/2015
WITH LCR

8 MACApp./64/2015

9  MACApp./68/2015

10 MACApp./)244/2015
WITH LCR

UNITED INDIA INSURANCE CO.LTD.,
Versus
MRS. MONIKA RABHA and ORS,

LIKHAK DEKA
Versus
MAINUL HUSSAIN and ANR.

PUJA BORDOLOI and ANR,
Versus
MD. EYASIN ALI and ANR.

JIBAN PAUL
Versus
AZWARUDDIN and ANR.

ABDUL BHUYAN and ANR
Versus
UNITED INDIA INSURANCE CO LTD

ANIMA BARMAN and 4 ORS
Versus

UNITED INDIA INSURANCE CO LTD and 2

ORS

NAZIR HUSSAIN
Versus

THE UNITED INDIA INSURANCE CO LTD

SAMIRON NESSA and 3 ORS
Versus

UNITED INDIA INSURANCE CO LTD and

ANR

SMT BIJAYA DAS
Versus

UNITED INDIA INSURANCE CO and 2 ORS

SRI SUBOL HAZOWARY and ANR
Versus
THE DIVISIONAL MANAGER UNITED

INDIA INSURANCE CO. LTD and ANR

MR.D K DAS
MR.R GOSWAMI
MR.I ALAM

MR.T ] MAHANTA

MS.P BHATTACHARYA
MR.A BHATTACHARYA

MR.M TALUKDAR
MS.T MANDAL

MR.R S CHAUHAN

MR.A MANNAF
MS.F BEGUM

MR M BEZBARUAH
MR.T PRADHAN
MR.M PANDIT
MR.A LAL

MR.R D LAL

MR.A GANGULY

MR.A R AGARWALA
MD.K ALI

MR.A R AGARWALA
MR.R D BHUYAN

MR.A R AGARWALA

MR.T SK
MR.S M T CHISTIE
FOR CAVEATOR

MR.G SHARMA
MR.A ] SAIKIA
MD.A KHAN
MR.U K DUTTA
MR.K BORAH
MR.N BHUYAN
MR.S KHAN

MR.A SHAHNEWAZ

MR.G SAROWAR(R-1)
MR.K K BHATTA(R-2)
MR.J JOHN(R-2)
MR.M ISLAMR-1
MR.N UDDIN(R-1)

MR.A ] SAIKIA(R-1)
MR.U K DUTTAR-1
MR.B KAKATI(R-1)
MR.K BORAH(R-1)
MR.N N BHUYAN(R-1)

MD. A AHMED

MS.N MODI(R-1)
MR.S DUTTAR-1
MR.C SHARMA(R-1)

MR.B K PURKAYASTHAR-1
MS.U K PURKAYASTHA(R-
1)

MR.A J SAIKIA(R-1)
MR.U K DUTTA(R-1)
MR.B KAKATI(R-1)
MR.K BORAHR-1
MR.N N BHUYAN(R-1)
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14
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18
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21

22

MACApp./260/2015
WITH LCR

MACApp./267/2015
WITH LCR

MACApp./2/2016

MACApp./121/2016

MACApp./170/2016

MACApp./306/2016

MACApp./340/2016
WITH LCR

MACApp./21/2017

MACApp./339/2017
WITH LCR

MACApp./432/2017
WITH LCR

MACApp./441/2017
WITH LCR

Crl.Rev.P./143/2015

WITH CRL.M.C. 260/15 & 210/15

(BOTH D/O) & LCR 4 FILES

MUST RUPBHAN BEOWA
Versus

MR.H R A CHOUDHURY
MR.A AHMED

UNITED INDIA INSURANCE CO. LTD and 2 MR.R A CHOUDHURY

ORS

SMTI MONI MEDHI and 2 ORS
Versus
SRI SUKLESWAR BASUMATARY and ANR

UNITED INDIA INSURANCE CO. LTD
Versus
SMTI SHIKHASMRITI SAIKIA and 4 ORS

GAUTAM CHANDRA
Versus
MD. HANIFUDDIN and 2 ORS,

MR.M ALAMGEER

MR.M TALUKDAR
MS.D KALITA

MR.A TALUKDAR
MS.L SHARMA

MR.K K BHATTA

MR.K K BHATTACHARYYA
MR.J JOHN

MR.P MAHANTA
MS.D PAUL
MR.C M MAHANTA

UNITED INDIA INSURANCE COMPANY LTD MR.S BHUYAN

Versus
SMTI MAKAN DUTTA and 2 ORS

SMTI SARASWATI DAS
Versus
SRI INDRAJA GUPTA and 2 ORS
MD SHOHIDUL ISLAM
Versus
THE DIVISIONAL MANAGER UNITED
INDIA INSURANCE CO. LTD and ANR

MR.R GOSWAMI
MS.M SAIKIA
MS.P BORTHAKUR

MR.S SARKAR
MR.S C PANDIT

MR.A R AGARWALA

UNITED INDIA INSURANCE COMPANY LTD MR.S S SHARMA

Versus
SMT KALYANI DAS and 6 ORS

MOHINUR ISLAM,

Versus
THE UNITED INDIA INSURANCE CO. LTD.
and ANR.

SRI MAKHAN CHANDRA PHUKAN @
MAKHAN PHUKAN

Versus
SRI MANTO CHOUHAN and 2 ORS

SMTI SAMALA SARKAR and ANR
Versus

DIVISIONAL MANAGER UNITED INDIA

INSURANCE CO LTD and 2 ORS

RATUL CH. DAS
Versus
SOURAV RAJBANSHI

MS.L SHARMA
MR.B ] MUKHERJEE
MRA SHARMA

MR.A R AGARWALA
MS.T HASNU

MR. M K MISRA
MR. M CHOUDHURY
MR. P K MUNIR

MR. M TALUKDAR
MS. D KALITA

MR.B PRASAD

MR.R C DAS(Petitioner-i-
-Person)

MS.R DEKA

MS.P BORA

MS) BHUYAN

MR.A K DAS

MR.K' N KALITA

AMICUS CURIAE

MR.B K PURKAYASTHA(R-
1)
MS.K DEKA(R-1)

MR.S BHUYAN(R-2)
MR.R GOSWAMI(R-2)
MS.M SAIKIA(R-2)
MS.P BORTHAKURR-2

MR.T ] MAHANTA R- land?2
MR.R ISLAM(R- 1&2)

MS.P BHATTACHARYA(R-
1&2)

MD.A KHAN(R- 1&2)

MR.P BORAH(R-5)

MR.A BHATTACHARYA(R-
1&2)

MRK M SAIKIA(R-5)

MR.S K JAIN(R- 1&2)
MR.R C PAULR-3
MR. B K DAS (R1)

MR.H CHAKRABORTYR-2
MR.H C SARMA(R-2)

MR.S S SHARMA(R-3)
MS.L SHARMA(R-3)
MR.B ) MUKHERJEER-3

MR.R K BHATRA
MS.A BORA
MS.P HUJURI
MR A SAIKIA
MD.K ALI

MR.P D NAIRR- 1-5
MR G ALAM(R- 1-5)
MR.H ROHMAN(R- 1-5)
MR.D NAG(R- 1-5)

MS.N MODI

MSP DEHINGIA
MS.M CHOUDHURY
MR.S DUTTA

MR.S DUTTA

MR.C SHARMA

MR. K K DEY R-3
MR V K BAROOAH(R-3)

MR. A TALUKDAR
MR. K K BHATTA
MR. ] JOHN

MR. B HALDAR
MR. P THAKURIA
MR. G BHARADWA)

MR.D K KOTHARI
MR.B DEKA
MR.K BHARDWA|
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WITH

23  Crl.Rev.P./391/2015 RATUL CH. DAS MR.B PRASAD
Versus MR.R C DAS(PETITIONER-I-
SOURAV RAJBANSHI -PERSON)
MS.R DEKA
MS) BHUYAN
MR.A K DAS
MR.K N KALITA
AMICUS CURIAE
24 Crl.Rev.P./160/2015 SMT. MERRY LASKAR MR.D TALUKDAR MR.T H HAZARIKA(R-2)
WITH CRL.M.C. 912/14(D/0O) & Versus MR.P CHOUDHURY MR.M CHETIA(R-2)
LCR 2 FILES THE STATE OF ASSAM AND ANR MR. K SAIKIA MR.A RASHID(R-2)
MR.N P DAS PP, ASSAM
MR.N P DOWERAH(R-2)
WITH
Crl.M.C./272/2015 MRIDUL KUMAR LASKAR MR.D TALUKDAR PP, ASSAM
in Crl.Rev.P./160/2015 Versus MR.P CHOUDHURY
THE STATE OF ASSAM and ANR MR. K SAIKIA
MR.N P DAS
25 Crl.Rev.P./167/2016 MRIDUL KUMAR LASKAR MR.D TALUKDAR MR.T H HAZARIKA(R-2)
WITH I.A. 2011/15(D/0O) Versus MR.P CHOUDHURY MR. S DEKA(R-2)
THE STATE OF ASSAM AND ANR MR. K SAIKIA MR.M CHETIAR-2
MR.N P DAS MR.A RASHID(R-2)
PP, ASSAM(R-1)
WITH
I.A.(Crl.)/63/2016 MRIDUL KUMAR LASKAR MR. D TALUKDAR PP, ASSAM(R-1)
in Crl.Rev.P./167/2016 Versus MR. P CHOUDHURY
THE STATE OF ASSAM and ANR. MR. K SAIKIA
MR. N P DAS
26 Crl.Rev.P./264/2016 RAJEN SARMA MR.M CHOUDHURY PP, ASSAM
Versus MR.N ] CHOUDHURY
THE STATE OF ASSAM AND ANR MR.P K MUNIR
27 Crl.Rev.P./387/2016 KANAK TALUKDAR MR.B DAS PP, ASSAM
WITH I.A.(Crl) 457/16(D/O) Versus MS.B SHARMA
THE STATE OF ASSAM AND ANR
28 Crl.Rev.P./396/2016 MUKTI BORA MR.Z ALAM PP, ASSAM
WITH LCR 3 FILES Versus MR.E U AHMED
THE STATE OF ASSAM AND ANR MS.S NAZNEEN
MR.N D SARMA
WITH
I.A.(Crl.)/470/2016 MUKTI BORA MR.Z ALAM PP, ASSAM
in Crl.Rev.P./396/2016 Versus MR.E U AHMED
THE STATE OF ASSAM AND ANR MS.S NAZNEEN
MR.N D SARMA
LEAVE NOTE OF ADVOCATES FOR 14/07/2018
1) MR. K K SHARMA 25-03-2018 To 31-12-2018
2) MR. B N DEKA 07-06-2018 To  25-07-2018
3) MR. ] P SHARMA 19-06-2018 To  20-11-2018
4) DR. N DEKA 27-06-2018 To 28-07-2018
5) MR M AHMED 09-07-2018 To  24-07-2018
6) MS. B M CHHETRI 09-07-2018 To 17-07-2018
7) MR. P SUNDI 09-07-2018 To 16-07-2018
8) MR. P P BARUAH 09-07-2018 To 19-07-2018
9) MR. ] CHOUDHURY 04-07-2018 To 31-07-2018
10) MR. H R KHAN 09-07-2018 To  20-07-2018
11) MR. M SINGH 09-07-2018 To 26-10-2018
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[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:www.ghconline.gov.in

THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
NATIONAL LOK ADALAT CAUSELIST

[ For Saturday,14th July 2018]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - Il HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM]
BEFORE:

HONOURABLE MR. JUSTICE PRASANTA KUMAR DEKA

[NATIONAL INSURANCE CO. LTD.
AND CRIMINAL REVISION MATTERS
(UNDER N.I. ACT)]

COURT NO: 4

CIVIL BENCH

Sr.No. Case Number

Main Parties

Petitioner Advocate

Respondent Advocate

1 MACApp./133/2012
WITH LCR

2 MACApp./160/2012

3 MACApp./214/2012

4 MACApp./6/2014
WITH LCR

5 MACApp./16/2014
WITH LCR

6 MACApp./149/2014
WITH LCR

7 MACApp./193/2014
WITH LCR

8 MACApp./117/2015
WITH LCR

9  MACApp./147/2016

10 MACApp./242/2016

LEENA GOGOI
Versus
RAJKUMAR KOYAL and ORS

DR. GIRISH CH. GOSWAMI

Versus
NATIONAL INSURANCE CO. LTD. and
ORS.

TARINI DEVI
Versus
THE REGIONAL MANAGER,

DIPALI PAUL and ANR.

Versus
NATIONAL INSURANCE CO. LTD. and 2
ORS.

JAYANTA KALITA
Versus
PRABIN KALITA and ANR.

JAHIRUL ISLAM LASKAR @ JAHIRUL
HAQUE,

Versus
MD. EADI MIA CHOUDHURY and ANR,

MRS. LULUMONI BHARALI and 3 ORS.
Versus
BITUPAN BHARALI and 2 ORS.

MD SHAJAHAN HAZARIKA and ANR
Versus
MR MUNINDRA NEOG and 2 ORS

SRI RAJIB DAS
Versus
SRI MONORANJAN PHUKAN and ANR

PADMA DAS and 2 ORS
Versus
SRI PRADIP SAIKIA and ANR

MS.P MAHANTA
MR.C M MAHANTA
MS.D PAUL

MR.B N SARMA
MS.D DAS

MR.S DAS

MS.) HAZARIKA
MR.M CHOUDHURY
MR.K CHOUDHURY

MR.A C KALITA

MS.M CHOUDHURY
MR.D BARUAH
MR.S DUTTA

MS.R KAUR

MR.S K GOSWAMI
MR.B KAKATI
MR.C M MAHANTA

MR.A K GUPTA
MR.R S MISHRA
MR.B K MISHRA

MR.J JOHN
MR.A G CHOUDHURY

MR.A R AGARWALA

MR.R C PAUL
MISS.S ROY

MR.P CHOUDHURY
MR.R GOSWAMI
MR.I ALAM

MR.B S GOSWAMI

MR.D K DAS
MR.R GOSWAMI
MR.| ALAM

MR.B S GOSWAMI

MR.R C PAUL
MS.S ROY

MR.A L MANDAL
MR.A DUTTA
MRS.P M DUTTA

MR.R K BHATRA

MR A SAIKIA

MS.] BHAGAWATI
MS.A A KHANAM

MR.R GOSWAMIR-3
MR.I ALAM(R-3)
MS.M SAIKIA(R-3)

MR.S S SHARMA(R-3)
MS.L SHARMA(R-3)
MR.B ] MUKHERJEE(R-3)
MRA SHARMAR-3

MR.S BHUYAN(R-2)
MR.R GOSWAMI(R-2)
MS.M SAIKIAR-2

MS.P BORTHAKUR(R-2)

MR.S S SHARMAR-3
MS.L SHARMA(R-3)
MR.B ] MUKHERJEE(R-3)
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11

12

13

14

15

16

17

18

19

20

21

22

23

24

25

MACApp./277/2016
WITH LCR

MACApp./318/2016

MACApp./319/2016

MACApp./359/2016

MACApp./85/2017
WITH LCR

MACApp./133/2017

MACApp./382/2017

MACApp./411/2017
WITH LCR

MACApp./492/2017
WITH LCR

MACApp./2/2018

Crl.Rev.P./363/2016
WITH LCR 4 FILES

WITH
I.LA.(Crl.)/402/2016
in Crl.Rev.P./363/2016

Crl.Rev.P./449/2016
WITH LCR 2 FILES

Crl.Rev.P./137/2017
WITH I.A.(Crl) 292/17(1D/0O)

Crl.Rev.P./138/2017
WITH I.A.(Crl) 301/17 & LCR 2
FILES

Crl.Rev.P./199/2017
WITH LCR 3 FILES

SRI ASHIMJYOTI SARANIA
Versus
SRI HEMEN DAS and 2 ORS

SMT ROMA RANI NATH
Versus
SRI DIPAK DAS and 2 ORS

PINJIRA BEGUM and 4 ORS,
Versus

THE REGIONAL MANAGER and ANR,

SMTI ANJU DEVI and 3 ORS
Versus
SRI ABDHESH SINGH and ANR

BISWAJIT CHOWDHURY and ANR

Versus
AKLESH SAH and 2 ORS,

REZIA BEWA and 4 ORS
Versus

SMT GEETA MUSHAHARY and ANR

MS.A K CHOUDHURY
MR.M CHOUDHURY
MR.D CHOUDHURY
MR.T ALl

MR.S N KRISHNATRAYA

MR.D K KALITA
MR.K K PARASAR

MR.A R AGARWALA

MRG JALAN
MR.P K BAJAJ

MR.S K SANGANERIA
MR.N BHATRA
MR G JALAN

MR.A AGARWALA

SMT IRAMONI DEKA @ GOGOIl and ANR  MR.A R AGARWALA

Versus

THE REGIONAL MANAGER THE NATIONAL
INSURANCE CO. LTD and 2 ORS

MISS REENA TERONPI
Versus

M/S NATIONAL INSURANCE CO. LTD and

2 ORS

MRS. BANTI BORDOLOI
Versus

RAJESH KARWA and ANR,

DILIP KUMAR AGARWAL
Versus

LOBARAM BARUAH

J.S. CONSTRUCTION and MARKETING and

ANR.
Versus

THE STATE OF ASSAM AND ANR.

MD.K ALI

MR.T ] MAHANTA
MS.P BHATTACHARYA
MR.A BARUA

MR.A BHATTACHARYA
MR.S SINGH

MR. M TALUKDAR
MS. D KALITA

MR. A GANGULY
MR. A DUTTA
MR. A DHANUKA

MR A TEWARI
MS.U HAZARIKA
MS.P ADHIKARI

J.S. CONSTRUCTION and MARKETING and MR A TEWARI

ANR.
Versus

THE STATE OF ASSAM AND ANR.

MANISH CHANDGOTHIA
Versus

M/S. FRENCH MOTOR CAR CO. LTD

BIREN HALOI
Versus

MAA KAMAKHYA ASSOCIATES and ANR.

PRANAB KUMAR DAS
Versus

SWAPAN CHANDRA SUTRADHAR and

ANR.

SAFIJUL HOQUE BHAITI
Versus
PRADIP DAS

MS.U HAZARIKA
MS.P ADHIKARI

MR.Z ALAM
MR.D SARMA
MR.E U AHMED

MR.S SARMA
MS.A CHETIA
MR.H KALITA

MR.S D PURAKAYATHA
MR.S P DAS
MR.N DAS

MS.J] H CHOUDHURY
MR.M AHMED

MR.M R Z CHOUDHURY

MD.H BHUYAN
MR. F RAHMAN

MS. M SAIKIA
MS. P BORTHAKUR

MR.A ] SAIKIA(R-3)
MR.U K DUTTA(R-3)
MR.B KAKATIR-3
MR.K BORAH(R-3)

MR.A ] SAIKIA
MR.U K DUTTA
MR.B KAKATI
MR.K BORAH

MS.R D MOZUMDAR(R-2)

MS.C MOZUMDAR(R-2)
MR.S P SHARMAR-2

MS.S ROY(R- 3)
MS.I DAS(R- 3)

MS.S ROYR-2
MRI HASSAN
MR.R ZAHAN

MS. R D MOZUMDAR
MS. C MOZUMDAR
MR. S P SHARMA

A KALITA

R KATHAKATIA

MR. R GOSWAMI
MR. | ALAM

MS. M SAIKIA

MS. P BORTHAKUR

MR. A DUTTA (R3)
MR. A GANGULY

MS N RAJKONWAR
MRS. P M DUTTA (R3)

MR.R DEV(R-2)

MR. M MORER-2

PP, ASSAM

MR.P K SHARMA(R-2)

PP, ASSAM

MS.T ROY(R- 1&2)
MS.M ROYR- 1and2

MR.K D CHETRI(R-1)
MR.R BORAR-1
PP, ASSAM
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26  Crl.Rev.P./243/2017 PARASH KUMAR BHATTACHARJEE MR.P K BHATTACHARJEE =~ MR.A M BORA(R-2)
WITH LCR 1 FILE Versus MR.M K HUSSAIN(R-2)

THE STATE OF ASSAM and ANR. MS.S Y AHMED(R-2)
MS.C CHOUDHURYR-2

MS.K SHARMA(R-2)

PP, ASSAM
27 Crl.Rev.P./435/2017 IBRAHIM ALI BORBHUIYAN MRA R BHUYAN MR. R HAZARIKA
WITH LCR 1 FILE Versus MR.M A | HUSSAIN MR. N HASAN
THE STATE OF ASSAM and ANR. MS. S KAKATI
MR. A HASAN
MR C CHAKRAVORTY
MR.S SARMA
MR. S BORTHAKUR
PP, ASSAM
28 Crl.Rev.P./443/2017 DEBESH GOSWAMI MS.K KHAN MR. M RAHMAN
WITH I.A.(Crl) 806/17, I.A.(Crl) Versus MS.A DAS MR. S RANA
805/17 (D/O) & LCR 2 FILES THE STATE OF ASSAM and ANR. MS.P CHAKRABORTY PP, ASSAM
29 Crl.Rev.P./449/2017 MD. ABDUL AZIZ MR.M HAQUE PP, ASSAM
WITH I.A.(Crl) 817/17(D/O) & LCR Versus MR.K BHATTACHARJEE
2 FILES THE STATE OF ASSAM and ANR. MR.B TALUKDAR
MR.D BANERJEE
MR.J C BARUAH
30 Crl.Rev.P./458/2017 ANURUPA DAS MS.A MEDHI P K KALITA
WITH LLA.(Crl.) 7/18(D/O) Versus MS.S NASRAT MR R CHAKRAVORTY
MEENA PATHAK MR. M CHALIHA

LEAVE NOTE OF ADVOCATES FOR 14/07/2018

1) MR. K K SHARMA 25-03-2018 To  31-12-2018
2) MR. B N DEKA 07-06-2018 To  25-07-2018
3) MR. ) P SHARMA 19-06-2018 To  20-11-2018
4) DR. N DEKA 27-06-2018 To  28-07-2018
5) MR M AHMED 09-07-2018 To  24-07-2018
6) MS. B M CHHETRI 09-07-2018 To 17-07-2018
7) MR. P SUNDI 09-07-2018 To 16-07-2018
8) MR. P P BARUAH 09-07-2018 To 19-07-2018
9) MR. ] CHOUDHURY 04-07-2018 To  31-07-2018
10) MR. H R KHAN 09-07-2018 To  20-07-2018
11) MR. M SINGH 09-07-2018 To  26-10-2018
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
NATIONAL LOK ADALAT CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:www.ghconline.gov.in

[ For Saturday,14th July 2018]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - Il HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM]
BEFORE:
HONOURABLE MR. JUSTICE HITESH KUMAR SARMA
COURT NO: 5

[NEW INDIA ASSURANCE CO. LTD. AND
CRIMINAL PETITION AND CRIMINAL
REVISION PETITION MATTERS (UNDER
N.l. ACT.)]

CRIMINAL BENCH

Sr.No. Case Number

Main Parties

Petitioner Advocate

Respondent Advocate

1 MACApp./60/2011
WITH LCR

2 MACApp./16/2013

WITH
MC/141/2013
in MACApp./16/2013

WITH
3 MACApp./204/2013

WITH LCR

4 MACApp./47/2013

5  MACApp./249/2013
WITH LCR

6 MACApp./280/2013
WITH LCR

JADABENDU SHOME
Versus

THE NEW INDIA ASSURANCE COMPANY

LTD.

M/S NEW INDIA ASSURANCE CO LTD
Versus
AVA NANDI and 3 ORS

M/S NEW INDIA ASSURANCE CO LTD
Versus
AVA NANDI and 3 ORS

AVA NANDI and ANR
Versus
RAJESH KUMAR GUPTA and 3 ORS

DIPEN DAS,
Versus
NIREN MAHANTA and 20RS,

ABDUL MOTIN
Versus
GIRISH BURA GOHAIN and 2 ORS.

BHAKTA MOHAN
Versus
RAMBALI YADAV and 8 ORS.

MS.B CHOUDHURY
MS.T GOSWAMI
MS.P BORAH

MS.M CHOUDHURY
MR.A AHMED

MR.S DUTTA

MR.C SHARMA
MS.S THAKURIA

MR.A AHMED

MR.B K JAIN
MS.M DASGUPTA
MS.I SINHA

MR.D SAIKIA
MR.R BORUAH
MR.B GOGOI
MRSA VERMA

MR.A KAKATI

MRG JALAN

MR.P MAHANTA
MR.C M MAHANTA
MS.D PAUL

MS.M CHOUDHURY
MR.A AHMED

MR.S DUTTA

MR.C SHARMA
MS.S THAKURIA

MR.T ] MAHANTA
MR.B K JAIN

MS.M DASGUPTA
MR.B BORA

MR.A BARUA

MS.P BHATTACHARJEE

MR.T ] MAHANTA

MS.M CHOUDHURY(R-3)
MS.P BHATTACHARYA
MR.A AHMED

MR.S DUTTA (R-3)

MR.A BARUA

MR.C SHARMAR-3

MS.S THAKURIA(R-3)

MR.D K DAS
MR.R GOSWAMI
MR.| ALAM

MR.A TALUKDAR
MR.K K BHATTA
MR. S K S THAKUR
MR.J JOHN

MR.H N SARMA

MS.N MODI

MS.R D MOZUMDAR
MR.A BHATTACHARJEE
MS.M CHOUDHURY
MR.S DUTTA

MR.C SHARMA

MRS B DAS
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10

11

12

13

14

15

16

17

18

19

MACAPpp./275/2014
WITH LCR

MACApp./191/2015
WITH LCR

MACApp./269/2015
WITH LCR

MACApp./67/2016

WITH LCR

MACApp./241/2016
WITH LCR

MACApp./79/2017

MACApp./92/2017
WITH LCR

MACApp./122/2017

MACApp./184/2017

MACApp./266/2017

MACApp./371/2017
WITH LCR

MACApp./390/2017
WITH LCR

MACApp./391/2017
WITH LCR

SAHERA BIBI
Versus
PRADIP PAUL and ANR

SRI KRISHNA KANTA BARUAH and 2 ORS
Versus
SRI DIGANTA DAS and 3 ORS

MAHTAB ALI

Versus
NEW INDIA ASSURANCE CO. LTD. and 2
ORS.

JAMINI DEKA
Versus
M/S MANILAL GUPTA and CO and ANR

MRS RASHIDA KHATUN and 6 ORS
Versus

REGIONAL MANAGER THE NEW INDIA

ASSURANCE CO LTD and ANR

ASAN ALI N@ ABDUL KADER JELANI and
ANR

Versus
THE REGIONAL MANAGER THE NEW
INDIA ASSURANCE CO LTD and 2 ORS

RUKSANA KHATUN @ LADLY KHATUN
Versus
MD HATEM ALI and 2 ORS

RANU BORAH and ANR
Versus
SUSHIL DIHINGIA and 2 ORS

MD RAHUL AMIN

Versus
THE NEW INDIA ASSURANCE CO. LTD
and 2 ORS

SMTI RANU BORAH and ANR
Versus
SUSHIL DIHINGIA and 2 ORS

LAKSHASHRI RABHA
Versus
THE REGIONAL MANAGER and ANR,

ANOWARUL ISLAM and ANR.

Versus
THE D.M., NEW INDIA ASSURANCE CO.
LTD. and ORS.

MD MUSHADDIK ALI

Versus
THE NEW INDIA ASSURANCE COMPANY
LIMITED and 8 ORS

MR.A R AGARWALA
MR.P PATOWARY

MR.A K GUPTA
MR.R S MISHRA

MR.] SARMA

MR.) TALUKDAR
MS U DAS

MR.S K DAS
MR.H K DAS
MS.M DASGUPTA

MR.M TALUKDAR
MS.D KALITA

MR.A R AGARWALA
MD.K ALl

MR.S SAHU

MR. KK DUTTA

MR.] MOLLAH
MS.A BHANU
MS.S P DAS

MR. KK DUTTA

MR.A R AGARWALA

MS.H DAS
MR.H GOGOI

MR.T ISLAM
MR. E AHMED
MS.A MESEN
MS.R RABHA

MR.K K BHATRA(R-2)
MR.R K BHATRA(R-2)
MR.A AHMED(R-2)
MS.P HUJURI(R-2)
MS.S DASR-2

MS.N MODIR-3

MR.I A TALUKDAR(R-1&2)
MS.M CHOUDHURY(R-3)
MR.S DUTTA(R-3)

MR.C SHARMA(R-3)
MR.SIDHANT DUTTA(R-3)

MR.S BHUYAN(R-3)
MR.R GOSWAMI(R-3)
MS.M SAIKIA(R-3)
MS.P BORTHAKURR-3

MS.N MODI(R-1)

MSN KALITA(R-1)

MR. P NEOG(R-2)

MR.S DUTTAR-1

MR.C SHARMA(R-1)

MR.P SHAH(R-2)
MR.SIDHANT DUTTA(R-1)

MS.N MODIR-1

MR.N KALITA(R-1)
MR.S DUTTA(R-1)
MR.C SHARMA(R-1)
MR. J H SAIKIA(R- 2&3)

MR.A DUTTAR-3
MRS.P M DUTTA(R-3)

MR.A ACHARYA

MR.A BARUA

MR B ACHARYYA
MR.A BHATTACHARYA

MR.A TALUKDAR(R-1)
MR.K K BHATTA(R-1)

MR.R R KAUSHIK(R-3)
MR.T ALI(R-2)

MS.B GOGOI(R-3)

MS.H BUZAR BARUAH(R-2)
MR.S N KRISHNATRAYAR-2
MS.R R DAS(R-2)

MR.S K GOSWAMI
MR.A ACHARYA

MR.A BARUAH

MR.A BHATTACHARYA
MSB ACHARYYA

MS S MOCHAHARI
MS. M CHOUDHURY
MR. C SHARMA

MR. S DUTTA

MS M GAZLOO

MR.A J SAIKIA
MR.U K DUTTA
MR.B KAKATI
MR.K BORAH
MR.N N BHUYAN

MR. K K BHATTA
MR. J JOHN

MR. S S RAHMAN, R 2, 5
TO 8

MS. ] TALUKDAR
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20

21

22

23

24

25

26

27

28

29

30

MACApp./425/2017

MACApp./589/2017
WITH LCR

Crl.Pet./643/2015

Crl.Pet./738/2015

WITH
Crl.Pet./558/2016

Crl.Rev.P./463/2017

Crl.Pet./631/2017

Crl.Rev.P./23/2018
WITH L.A.(Crl.) 48/18(D/O) & LCR
2 FILES

Crl.Rev.P./46/2018
WITH I.A.(Crl.) 86/18(D/O) & LCR
3 FILES

Crl.Pet./65/2018

Crl.Rev.P./106/2018
WITH LCR 3 FILES

MD BULBUL ALI
Versus
MD JARUL ALI and 2 ORS

SRI SANKAR MANDAL
Versus
SRI HEMANTA DAS and 2 ORS

M/S SAPTARSHI ASSOCIATES
Versus
THE STATE OF ASSAM AND ANR.

BOLIN CHANDRA DEURI
Versus
THE STATE OF ASSAM AND ANR

BOLIN CHANDRA DEURI
Versus

HOUSING AND URBAN DEVELOPMENT

CORPORATION LTD. HUDCO and 2 ORS.

ASHFAQUE LASKAR
Versus
GALIB ANWAR

SMT. SUCHITRA BHADRA
Versus
THE STATE OF ASSAM and ANR.

KUDDUSUL HAQUE
Versus
M/S. SURENDRA ELECTRICALS

RUPAK SARMAH
Versus
CLIMAX

KULDIP SINGH
Versus
THE STATE OF ASSAM

NARESH MOTOR FINANCE CO.
Versus
THE STATE OF ASSAM AND ANR.

LEAVE NOTE OF ADVOCATES FOR 14/07/2018

MR.B K PURKAYASTHA
MR.S F CHISTIE
MS.M NEOG

MR. S K SANGANERIA
MR.N BHATRA
MR G JALAN

MR. G CHOUDHURY
MR.P BORAH
MR.A K HALOI

MRK BHUYAN
MR.H A AHMED
MS.A KALITA

MRK BHUYAN
MS.A KALITA

MR.K N CHOUDHURY
MR.S BORA
MS.] RAJKUMARI

MR.R MAJUMDAR
MR.S DAS
MR.B CHOWDHURY

MR. M H ANSARI
MR. A AHMED
MS J SAIKIA

MR D TALUKDAR
MR. P CHOUDHURY
MS. B SARMA

MR. K SAIKIA

MR. J I BORBHUIYA
MR. L MOHAN
MRS. F BEGUM

MR G N SAHEWALLA
MR. P BORA

MR. P DEKA

MR. A CHETIA

MR. M SAHEWALLA

MR.A J SAIKIA(R-3)
MR.U DUTTA(R-3)
MR.B KAKATIR-3

MR.K R BORA(R-2)
PP, ASSAM

MR.Z ALAM(R-2)
MR. S DEKA(R-2)
MR.I MOZUMDERR-2
MR.K D SARMA(R-2)
PP, ASSAM

MR. F AHMED(R-2)

PP, ASSAM

MR. A SATTAR
MS.N BARMAN
MS. R HUSSAIN

MR.A R SHOME(R-2)
MR.P MAJUMDAR(R-2)
PP, ASSAM

MR.S CHOUHAN(R-2)

MR. N ANAND
MR. U K BARMAN
MR. H ALI

MR. A BARUAH

M KABRA
B SHARMA
MR. A KABRA

PP, ASSAM

PP, ASSAM

MR. K K SHARMA
MR. B N DEKA
MR. J P SHARMA
DR. N DEKA

MR M AHMED
MS. B M CHHETRI
MR. P SUNDI

MR. P P BARUAH
MR. ] CHOUDHURY
MR. H R KHAN
MR. M SINGH

25-03-2018
07-06-2018
19-06-2018
27-06-2018
09-07-2018
09-07-2018
09-07-2018
09-07-2018
04-07-2018
09-07-2018
09-07-2018

To

31-12-2018
25-07-2018
20-11-2018
28-07-2018
24-07-2018
17-07-2018
16-07-2018
19-07-2018
31-07-2018
20-07-2018
26-10-2018
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